
By E-MaiUSpeed Post/Special Messenger

H I T

(HIGH COURT OF ASSAM, NAGALAND' MIZORAM AND ARUNACHAL PRADESH)

Ao H VI 0

Shri Romen Baruah

Registrar (Vigilance)

Gauhati High Court

Guwahati'

Shri Vinod Kumar Chandak

District & Sessions Judge

Golaghat

2

From

To

Sub:-

Ref:-

December, 2021

sir' 
with reference to the above' I am directed to inform you that you

have been accorded permission to avail Home Travel Concession (HTC) for the

block period of z[zl-zlz1for the journey to your home town Tezpur w'e'f' the

morning of 25.12.2021 till the evening of 26'12'2021 along with your family

members, by the shortest possible route' as per existing Rules'

Yours faithfullY

F+

Dated Guwahati' the

Permission to avail HTC'

You r letter No' Dl(G) 1 1 69 3 | 2O2l dated 20'L2'2021

R GI R I c

emoNo.HC'VII-03/2020t415L-lLFrlA.dated-n,--t*.l
Copy to:- 

The principal Accountant General, (A&E), Assam, Guwahati for

information '

2. The Deputy Registrar (Finance)' Gauhati High Court' Guwahati for

information and neces=ary action' ^
3. The Project r"ttg;tl'htti nigr' Co''t Guwahati for information

and with ,. ,r"liio'lp]Ilj-inir 6tt"r to the official website of this

Hon'ble Court

?,


